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enough stock to. meet the present 
demand of the country. (Interrup-
tions) . 

MR. DEPUTY SPEAKER: I ~:ill 
take ~are of all Of you. 

SHRI V!.KjRAM MAHAJAN: So, 
basically we are self .. sufficient an j 
our five year plan projections are also 
in the same nature. It is only in the 
case of coking coal that ther~ is some 
marginal shortage which We are mak-
ing up by importing. 

(Int.erruptions) 

MR,. DEPUTY SPEAKER: You will 
get a chance in the next question. 
Now, the next question. 

Crude Blocked in Assam pipeline 

"'103. SHRI SATISH AGARWAL: 
Will the l\1i;nister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether it is a fact that 65,000 
tonnes of oil are lying blocked in 
Assam Barauni pipeline for the last 
10 months; 

(b) whether it is also a fact that 
unless released tllis oil will freeze and 
cause heavy dan1age to the pipeline; 

(c) if so, the steps being taken to 
have the crude cleared from the pipe-

. line; 

(d) what is the total value of the 
crude lying blocked in Assam pipeline 
and whether Government have made it 
clear to the arsitator~ that it \\'~ould be 
against the national interest to allow 
the oil to be frozen in the pipelines; 
and 

{e) if SO, their reaction in this re-
gard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM, 
CHEMICALS AND FERTILI1ERS 
(SHRI DALBIR SINGH): (a) nnd (b) 
Yes, Sir. About 65,000 tonnes of crude 
oil had been lying blocked in Assam 
Barauni Pipeline for about ten months 
and unless flushed out this oil would 
have gelled with the onset of the 

winter which would have caused heavy 
damage to the pipeline. 

(c) Flushing out of the de-condi-
tioned crude oil by freshly treated 
crude oil has been taken up and is 
continuing. 

(d) and (e) The approximate value 
of the blocked crude lying in the 
pi~eline was about Rs. 14.95 crores at 
international prices. The implications 
of the pipeline being damaged have 
been amply brought to the notice of 
all concerned. The reaction of the 
agitators has not b4fen helpful. 

SHHI SATISH AGARWAL: May 
I know from the han. Minister whe-
ther it is a fact that an offer was 
made by the Oil Employees Associa-
tion to he1p then1 in this particular 
nature J?rovided the army was with-
drawn; If so, when was this ofl'er 
n1ade and why did the governn1cnt 
spurn this offer? 

THE ,MINISTE·R OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): The offer is 
said to haVle been made to the Advi-
ser there. But the offer is highly 
loaded and it ,vil1 be verY difficult to 
accept the offer as it is. 

SHRI SATISH AGARWAL: Highly 
Joaded by what? The' offer was made 
bv th0 Oil En1ploy~es Association 
themselves that 1hey will do the job 
providect the a.rmy \va~ withdrawn. 
So, the only dcnr:tncl fro111 then1 was 
it') ho:d ~ j "dicial enquiry into the 
death Of ~;0me emp]oy\~e there. But 
I am not cont ern ed, at the moment, 
with that. I am simply concerned 
with this whether an offer was made 
by the Oil EmpJovees Association 
that they will do thtp job provided 
the army was withdrawn; if so when 
and why did the government spurn 
that offer? 

SHRI P. C SETHI. As I said, the 
offer '"as made to the Adviser there 
and the offer was loaded in the sens~: 
that it had certain conditions. "rr 
the army is withdrawn" could b~' 
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c()~side:r;ed ,~t an appropriate tune. 
Secondly the questi'On is ihat they 
~ , 
want the operation to be handed 
over to them. N Ow that cannot be 
done unless the norma]cy comes over 
there. Thirdly, the off'er was that 
the oil should not be pumped out of 
Assam to Barauni; and (4) was that 
Barauni should not be restarted. 
N4ow, we have not accepted this posi-
tion that Barauni should not be re-
started. We mayor Inay not start 
it. That is a diff\=rent matter. As ~ar 
as the question Of punlping out of 
the nresent oil is concerned, we have 
bee; saying repeated.ly that this is a 
limited operation. But we cannot 
ac~pt this proposition 'completely 
that Assam on belongs to Assam 
only. 

SHRI SATISH AGARWAL: The 
hon. Minister has stated in his reply 
and admitted the position that I 
stated in the question, that this posi-
tion is continuing for the last 10 
months. May I know why did they 
not freeze this oil some time in Janu-
ary when the blockade happened? 
That was the peak month of winter-
January-February 1980. The winter 
has yet to start, so far as the poSi-
tion today is concerned. Why di~ 
they not freeze this oil in January-
February? (2) You promised in the 
Lok Sabha on l\:1onday, the 17th t.hat 
the total flushing out of 65,000 ton-
nes of crude oil will be done within 
8 days. Has it been completed, so 
far as the total quantity is concern-
ed? 

SHRI P C. SETHI: The total quan-
tity of 65,000 tonnes has been flushed 
out and th'C opcraUun is complete; 
it was con1p1eted yesterday. But 
there are son1e lOOp lines where oil 
is still to be flushed out and that 
operation is continuing. That might 
take another 4-5 days. As far as 
freezing 40f this oil in the month of 
January last, oil was then quite 
fresh and I am not a technical man 
as Mr. Agarwal might be. But that 
time the technica1 advice was not that 
it will freeze. 
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nR, . ~tfaRAMAN:r.AM SWAMY: 
The Minister in rus reply says that 
the reaction of the agitators has not 
been helpful. However military 
a uthorities yesterday said that their 
work went uninterruPted and they 
were able to flush out oil three days 
ahead of schedule. I should like to 
know: what is' the meaning of a 
statement like this: the reaction of 
the agitators has not been helpful. 
"Have they obstructed the operation 
o'i the military in flushing out oil. 
OtherWise it appears to me that the 
government is bent upon trying to 
defam'e the Assam agitators who are 
otherwise peaceful and adopted 
Gandhian methods. 

SHRI P. C. SETHI: Here the use 
of the word is in a limited Slense. 

DIR. "SUBRAMANIAM SWAMY: 
Oily sense? 

MR. DE1.)UTY-SPEAKER: Your 
question was not very much oily. 

SHRI P. C. SETHI: When we had 
taken a decision that oil had to be 
flushed out We requested them: let 
your cooperation come; it is a limi-
ted operation; let this operation be 
conlp!eted with your support and 
help. Unfortunately their support 
and help did not come. Not only 
that. The ONGC staff and Oil India 
staff "were pressurised to go on strike 
and it was only about 100 officers of 
Oil India who are working, only 
six officers of ONGC who are wor-
kin~ and rloing the rest of the ope-
ration: taki 1~ the oil from the welts 
and pumpin~~ that and chemical 
cleaning of the crude are all done 
by them. 

SHRI SOl'TTOSH 1\10HAN ,!)E,V: I 
do not know \vhv the MinisLer is SO 

defensiv'~. He knows 'fully '.vel1 that 
the employees ~re not at all co-
operating in pumping or refining oil 
in ,/\s~am. Th~ Army has done a 
wonderful job. Would the Govern .. 
ment of India consider not only 
~umping of oil out of Assam but alSo 



sta'h the reltnJ!l.ies in~ .Assam and re-
fine oil in order to supply oil to 
Mizorum, Tripura, Arunachal and 
other parts which are very much 
sufferin.g. As oil supply is an es-
sential service, the employees who 
are asking for conditional acceptance 
should be asked to work uncondi-
tionally and the Arn1Y should be aSk-
ed to refine oil in Assam refineries 
as it is nati()nal property. I shou'd 
like to have a categorical ans'w'er for 
this. 

SI-IRI P. C. SETHI: As far as the 
requirement of the northeastern re-
gion is concerned, the requirement 
is half as compared to the require-
ment o'f Assam. We have taken spe-
cial care to see that even if Digboi 
and Ga.1hati refineries are not al-
lowed to start, that region did not 
suffer. Aviation fuel is not alloWed 
to he removed, Only kerosene is 
allowed to be removed, Therefore, 
We have taken ample care to see 
that the six states in the northeastern 
region do not suffer. There is a 
stock 'for one month and it is taking 
care of their requirement. We are 
augmenting their supply bY sending 
it from other parts of the ·country. 
As far as the question of using army 
for starting Gauhati and other re-
fln~rire~ is ooncerned, it is a ques-
tiOn which cannot be decided like 
this; it has to be seen as part of the 
widpr s('enario which exists in 
ASS1m. And therefore we have 'been 
sayjnp: that as far as this flusbing 
out oneration is concerned this is a 
Hmitp 7 one and fortunate1" with 
thp very good help IQf the Army per-
sonnel, which the Hon. Member 
has said, v.,re have achieved it and 
the pipeline is safe. Now, Sir, whe-
ther "IJI.,e continue the operation or 
not, it is a matter to be decided 
lat"'r on. The only basic thing we 
hav~ sairt is that for all the time to 
COM0. we cannot accept this pro-
posjtion that Assam oil cannot be 
pumn~rl to Barauni. 

SHRr K. A. RAjAN: Sir, thiq 
d.anr-erou'i slogan "Assam Oil for 
Assam" has to be :tought out in the 

larler. in~test of the nation. I would 
l.~lt~ tQ know from the Hon. Minister~ 
instead of talking 'Of SO many things 
and sO inany problems, what con-
crete and stringent measures have 
been taken out in the national in" 
terest. 

SHRI P. C. ;SE,THI: I am thankful 
to the hon. ,Melnber for his support 
that Assam oil is not meant for 
Assam. That is the general consen-
sus to'f all the political parties, but 
the question is as to when and how 
We should start this operation on a 
permanent basis. 

SHRI VIRBIlADRA SINGH: I 
would like to know whether the 
Army has the technical capability to 
pump the oil in the oil wells and to 
run the refineries in caSe it is requir-
ed to do so. 

SHRI P. C. SETHI: Sir, the Army 
personnel have been trained not 
only to operate the pipeline in flush-
ing out but also take out the oil 
from the oil wells and they have 
done wonderfully well. Not only 
that. The oil which was in the beg-
inning 800 tonnes per day, nOw has 
pinned up to 5,000 tonnes per day 
and the quantum is increasing. 

PROF. MADHU DANDAVATE: 
,Sir, to put the record straight, I 
would like to kno\v from the Hon. 
Minist'er. since he has repeated that 
argument twice here and also he had 
made the same argument in the 
meeting of the Opposition L,eaders 
yesterday that the view point of the 
Assam agitators is that the oil from 
Assam belongs to Assam itself. Sir, 
after this particular information was 
given by the Hon. Minister I tried to 
contact the leaders of Assam agitation. 
'they have made it quite clear 
that "it is not OUr position that 
natural resources of any particular 
region belong only to that extremists 
have actualiy taken that attitude, 
that is not the official attitude of the 
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two organisi.-ltions that are leading 
the agitation and therefore that par-
ticular point of view the GovernmeDt 
should not nlan its strategy and pers .. 
pective." Will it be acceptable to him? 

SH;"n P. C. SETHI; I am very 
happy that Prof. Dandavate has been 
able to contact the A~sam students. 
I was under th2 impression that 
they h3.ve been taking a line, that 
all India parties, as far as they are 
concerned,' th2Y do not. exist. How-
ever, in view of the ract that Prof. 
Dandavate has been ahle to l'antact 
them, We are happy to learn this 
situation and this offer 'from them 
that they have not taken this stand 
some extremists n1ight have taken is 
Welcom?, Sir, I only \vant to assure 
... (Interruptions) 

PROF. MADHU DADAVATE: Are 
you not happy about H? 

MR. DEPUTY SPEAKER: I think 
he is happieer than you. 

PROF. MADHU nANDAVATE: 
Sir, we are equally happy because 
both of Us a-re equally patriotic. 

;~HRI P. C. SETJII: Sir, as far as 
the questio;) of the p'ermanent ope-
ration is c(>llcer.:0d, this 'will be 
decided in the context of the entire 
situatk),l th:lt E'xis! ';'; in Assam. How-
ever, \V',~ are happy that Prof. Dan-
davate and pr:tct.icallv an tl1e lea-
ders of the opposition yesterd::ty took 
this stand that as far CIS this ques-
tion is con,~erned. th:lt nothing 
belongs to n pDrticular State every-
thing lYel0;1~s to all IncHq and there-
ton,~ it is clear. B1J-t there may be a 
di~1\::rpnce of opininn as to when and 
how it should be flushed and should 
h~ re-start"d 0'1 a n?rmane'1t basis . 
. ~t l'east this hasic question has been 
'1e~ided and I Am thank'fu1 to Prof. 
Danrlavat(!, for getting this infor-
.rnatiOT.l (.~om the Assam students. 

mer... 'rradln. of Sliver by Fl1ua 
Laboratories 

+ 
·105. SHRI RAJNATH SONKAR 

SHASTRI: 
SHRI RAS}{EED MASOOD: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government are aware 
of the illegal trading of silver recover-
ed as a by-product by films laboratories 
in the country; 

(b) if so, the 'rnodus operandi of the 
film laboratories in carrying out the 
illegal trading of silver recovered as 
a by-product; and 

(c) the measures taken by Govern-
ment in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI KU-
MUDBEN M. JOSHI): (a) and (h) 
The Working Group On National Film 
Policy in their Report haVe stated 
that, on a rough basis, it is estimated 
that silver worth Rs. 8 to 10 crores 
per year can ~ recovered from the 
chemical bath used bv the film pro-
cessing laboratories. in their opinion, 
most of the labs show some sale of 
used chemical bath to small entre-
preneurs but in actual practiOe re-
cover ~ilver clandestinely. The 
money thus generated is used fOr in-
form~ 1 credit tlO film makers. 

(c) It has been recommended in 
the Beport that standards Of re-
coverv of silver from chemical wash 
should bp laid down sIfter scientific 
investigation. The recoveren silver 
should be handed over to Hindustan 
Photo Films Or any other manufac-
turine: agency and the lab should be 
reimbursed only processintr cost of 
silver recoV'ery' and not the cost of 
silver recovered. Appropriate action 
in term::; of the recommendations 
made win be taken. 
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